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MR DEPUIY-SPEARER The hon

Member may continue s speech on the next
day.

15.57 hrs.

CONSTIIUTION (AMINDMENT) BILL*
(Amendment of Ninth Scheduls)
SHRI (& K CHANDRAPPAN (Ieliichery) ¢

I beg 1) move for leave to introduce a Bill
further to amend the Constitution of India

MR DEPUTY-SPLAKER . The question
18

¢ That leave be granted to wntroduce
a Bill further to amend the Constitution
of Ind1y

The motion was adopled.

SHRI C K CGHANDRAPPAN : I iatro-
duce the Bill

e ttnins

UTILIZATION OF CULTIVABLE RAIlL.
WAY LAND BILL*

it wtex Tag  fas (sewten) - 9or-

APRIL 28, 1972
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MR DEPUTY-SPEAKER : The question

“That leave be granted to introduce a Bill
to provide for the utilization of land on both
sides of railway track and other railway land
for agricultural purposes®,

The motion was adopied

o weex Forg fiesz : & frdas W A
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MR. DEPUTY SPEAKLR-: The next
two Bills are standing in the name of Shn

Bhogendra Jha But the hon Member 1
absent

SHRI 8§ M BANERJEE (Kanpur): He
has been sent to jail,

15.59 hrs.

TILM INDUSTRY WORKERS BILL
By Sum1 § C SAMANTA—Conid

MR, DEPUTY-SPEAKER: The House
will now take up further consideration of the
following motion moved by Shri R. S,
Pandey on the 14th Apri, 1972 —

*That the Bill to provide machie
nery for fixation of wages and for ime
provement of working conditions of work«
ers i the Film Industry, be taken funto
consideration "

ShrnJ M Gowder—absent
Absent,

Shri Bade—
AN HON MEMBLR: Mr. Gowda is

here,

16 hre.

SHRI D B, GHANDRA GOWDA (Chi»
kamagalur): Mr, Deputy-Speaker, Sir, I
would hke to speak—(Intrruption).

*Published in Gazette of India Lxtraordinary, Part 11, section 2, dated 28, 4, 72,



